FORM G

(REISSUANCE)
INVITATION FOR EXPRESSION OF INTEREST FOR
GAJANAN PAPER MILLS PVT. LTD. ENGAGED IN MANUFACTURING OF
VARIOUS KINDS OF PAPERS AT MALKAPUR DIST. BULDANA (MAHARASTRA)
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate

Pe_r_sqn?sl&e_:gulations 2016)

Mahen‘dra Prasad Jindal
Resolution Professional
In the matter of Gajanan paper Mills Pvt. Ltd.

Reg. No.- IBBI/IPA-001/IP-P00616/2017-2018/11073

AFA valid upto 31/12/2026

I. | Name of the corporate debtor along with PAN & | M/S. GAJANAN PAPER MILLS PVT. LTD.
CIN/ LLP No. PAN- AAACG4019Q
CIN- U21010MH1994PTC080267
2. | Address of the registered office Plot no. B-10,11& 12, MIDC area, Village
Dasarkhed, Malkapur,
Dist. Buldana, Maharastra, India, 443112
3. | URL of website Not Available
4. | Details of place where majority of fixed assets At the factory & registered office at Malkapur
are located (Maharastra)
5. | Installed capacity of main products/ services Not available engaged in manufacturing of
various kinds of papers
6. | Quantity and value of main products/ services Quantity: Kraft Paper-1876 tons & Colour 20
sold in last financial year tons as per Tax audit report for FY 2023-24.
Value: Rs. 11,66,44,267 as per financial
statement for FY 2023-24.
Quantity: Kraft Paper-163 tons as per Tax
audit report for FY 2024-25.
Value: Rs. 1,00,87.907 as per financial
statement for FY 2024-25.
7. | Number of employees/ workmen Nil as per information provided by suspended
management
8. | Further details including last available financial | All the relevant documents can be obtained by
statements (with schedules) of two years, lists of | sending an email at gajananirp@gmail.com
creditors are available at URL:
9. | Eligibility for resolution applicants under section | All the relevant documents can be obtained by
25(2)(h) of the Code is available at URL: sending an email at gajananirp@gmail.com
10. | Last date for receipt of expression of interest 10" Jung, 2026
I'l. | Date of issue of provisional list of prospective 11" June, 2026
resolution applicants
12. | Last date for submission of objections to 16™ June, 2026
provisional list
13. | Date of issue of final list of prospective 17" June, 2026
resolution applicants
14. | Date of issue of information memorandum, 18™ June, 2026
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans 28" June, 2026
(90 days period is provided to complete the
reinstated CIRP by NCLT which is ending on
05-07-2026)
16. | Process email id to submit Expression of Interest gajananirp@gmail.com
I7. | Details of Corporate Debtor’s registered status as | Udhyam Reg. no. UDYAM-MH-07-0015938
a MSME Dt.17/12/2021
——— p SO

Date: 25/05/2026
Place: Ahmedabad |
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-| . Distribution Licensa in Central Gdisha: Tate Powar Ceriral Odisha Distibution Limitad (TRPCODL) is a Joint Venlura batwesn Tals Private Patmership (PPP]model, Taka Posser = DOL serves customer B of abeut 2.7 milion, manages an ekeciricily dstibution i ; - ; : = I~
| Power ard the Govermment of Ocdisha with the majory stais being held by Tats Power Company (51%). TPCOOL serves 8 customer netwark of about 12500 CKM. The ATEC loss levels have been reduced fram 53.1% in 2002 to 5.54% in 2025, Note:- Corrigendum and addendum, if any will ba published | =—
| basecra miicn overa vast dsirbusin area of 25,354 sq, km. Staring from 30.43% al By time o actuisiicn it June 2020, e ATBC . Distribution License in Central Odisha: Tala Power Central Odisha Distibuton Linited (TPCODL) s a Jurt Verdurs betwgen | | ONlin€ at hitps:ileproc.puniab.gov.in =
S Insses now stand at 13.6%. TPCOOL manages an electiciy dstribuSion network of 114118 Cit. Km. _ Tata Pawer and the Government of Odisha with the majority stake being held by Tata Power Company (51%). TRPCODL serves a C S92, DI MR 2090 ZH1IT =
E L Eﬁ!i'h‘lhuhm Licensa in Morthenn Odisha; Tata Power Norlhem ﬂﬂlﬂ'ﬁﬂﬂﬁh‘hl‘h]‘lL!mrlﬂd#TPHHDL]&EHWMPP‘HU‘N_B_H cushomer base of 1.3 milkcn over 2 vast dstributon area of 28,35 sg. km, Staring from 30,459% at the time of acquisitian in June =
- grgnt‘-'mfabemﬂﬂﬁ‘ﬂmﬁﬂ ’-':LT:I GHIIUDI" Lid [%Jtnﬁrg 5;:1 the Mﬂﬁw ?rdmmlaﬂwgfd ﬂm 2020, the ATAC Inssas now skand at 19.6%. TPCOOL managas an elechiciy distribusion natwork of 194118 Cid. Km, = Fﬂm:l:m =
2 NODL servas customer basa SN HH] ERCIESRE 3] Bl 5. KITe, HE5 1N T yee L 1) IV, Distribution License in Morthern Odisha: Tala Power Morfhem Odisha Distributon Limiled [TPHODL] was formed in Aped 2029 SRR -
9 | e endofFY 25 which ian achievement of 4.4 % less than the target of 17.095% assigned by the Hontie DERC. TPNODL operates 5 3 Joint Ventire betwesn Tata Power (51%) 2nd GRIDCO Lid (45%) 1o carmy out the functicn of dstribusion 2nd retal sunply of B L S RIERIENL Ry W
< 566 powariransformars, 81168 distribution transformers and 164629 cam of Network. elaciicty. TPHODL sarves customer base of 2 milion, spanning across an area of 27920 5q. kms. The ATEC losses for $a year ENGRGED 1N MANUFACTURING O F VARIGAS IONDS OF PAPERS AT MALKAPUR DIST, - -
V. Distribution License In Southern Gdisha: Tata Power Southem Odisha Disinbution Limhed (TPSODL) started iis cperalions in stood at 126 5% at e end of FY 25 which is an achievernunt of 445 % lass Tan the tanet of 17.09% assigned by B Horibis R RS MUK MR ERR)  E-eSich J TS s
@0  January 2021, Wiha consumer base of about 2.2 milion, TPSODL spans for arcund 48751 59, kms. i the southerm paris of Odsha. OERC. TPROOL aperates 566 power Iranstamers, 81168 dstribution ransformers and 164520 chm of Network, N lavetmrey Rosolation Prosess for Corporate Pervoms] Regaiatons, 2016] 5
2. TRSLCL magee ot garsins 1128-bichim pintvesk: The ook desnnd mcomod woe TR, . . V. Distribution License In Southem Odisha: Tata Power Southern Odsha Distribution Limited [TPSO0L) staried & operatians in RELEVANT PARTICULARS ==
=W Distribution License inWestern Odisha; Tala Power Wasiaem Qdisha Dislriution Limilad (TPWODL) isa Joinl Venlure bebween Tala ; . ; s « - : e . =
B Pk X St 3 January 2021. With a consumer base af aboul 2 2 milian, TPEOOL spans for around 48,751 5q. kms. in the soulhern parts of 1. [Mame af the cxparale deboar M5, GALANAN PAPER MILLS PAT. LTD. BI=
] Powweer {51%) and GRIDCD Limited {49%) and stariad ils aperations in January 2021, TPWOOL had a registersd cusiomer base of [ : =
o ; ; Ddiha, TRS0ODL manages and operales 112955 ckmol nebwark, The pesk demand recorded was T98 MU, | along with PAM & CING LLP Mo, PAM- ARACGA0150
o o 22 milloncovering 48,373 50, km TRWODL manages and operates 532 power iransianmers, BET32 distibution transformers, 179654 ; . Pt ; [ =
= oK. of N The ATAL dufind FY 25 17.1% Paakd ot wats ATE0 MW W, Distribution License |n Western Odisha: Tala Power Westam Odisha Distrivution Limited (TPWO0L) 5 a Joint Venture bedween [ Cik- U21010MH1SS4PTCORIIET = o
i . Kim. of Nebweark. o565 during FY 25 ware Ak tiarmand fecorad wia - Tata Power (51%) and GRIDCO Limited {45%) and started i oparations in January 2024, TPWOOL had a registared customer 2. |Address of the registered office Pice . B-10,114 12 MIDC ares, =
- Vit Distribution Franchisee in Ajmer: Tatz Power Ajmer Distribution Limied (TPADL} Is a disiribution franchisee haning signed & base of 22 milkon v 48373 gq, b, TPMOOL and operales E32 power iraned R2759 dstibution | Villags Dasarkhed, Malkapur, Cisk =
£  Dulukon e grosrmt [ AR/ mer it arn NigariLimes, TEACL s tedpenbic o duary g e Inataing iramedormers, 175634 Cht Kim, of Natwnork, The ATAC kasses during FY 25 ware 17.1 %, Peak damandrecordad was 1780 NIW, | Buidans, Maharestrs, Inda, 443112 =
e g O RCTRl MUNSLEL M09 i e VIl. Distribution Franchises in Ajmar: Tata Fower Ajmer Distioution Limiled (TRADL) is & distibulion franchisee having sgned a 3. |URL of wabsite Not Aallaie -
= contribu s reduction 5555 : : : L . 4. |Dataits of place where majorityaf | A€ the Tactory & regissered office at =
|6 Proposod area af supply, its description and number af consumars propased t be served: Tho Tata Pawer Company Limilsd m*’."‘lt:‘h;‘."“ m&wﬁ:.mf’* “::"‘ i ﬁh’.‘gﬁ"‘ m'ﬂ';; TPADL s W‘;‘““ "‘;,d?[?.;.’*""*"gf.“;f |finect asmsts aew locsted Mislkapaur {Mahsrastra) z
- seexs to undertake distrioution and supply of pawer in tha geographically connected ares comprising of Six (6) revenue districts of ITEAHEING L e nebwark in Ajmer Gty and managing ! & S AT e OF A Sg. 5. |Instaled capacity of main Wil guallabie engaged in manlacturng -
4  BESCOM namely Chikiballapur, Kolar, Bengalury Rural, Ramanagara, Tumakuru and Chitradurga. The atorementianed ansas TPADL hass conivibulid inaards reduchicn ol ATSC losses from 17,238 16 7 Bk ; _ _ |products/ services of various kinds of papers | B
| cover ither eriraly or parfizity the arsa of 4. Tumakuru City Corporation 2. Chikkabafipur City Municipal Councll 3. Chintamani | | B Propesed area of supply, its description and number of cansumers prapased fo be served: The Tala Power Company Limiled 8. |Quantity snd value of main Quantity: Kraft Paper 1876 tons & Colour 1= ™
- City Municipal Couneil 4. Gawribidanur City Municipal Council 5. Shidlaghatia City Municipal Council 6. Kotar City Municipal EﬁhsmmEdmmwpp{y of power in the geographically mnn-El::l.Ed anea mmﬂngn[hu[&}mweﬂﬂnunf | products) services sokd in lest 20 10rs a8 per Tax aud report foe =
O Council 7. Mulbagal City Municipal Council 8. Rabertsonpet City Municipal Council 8. Doddabaltapur City Municipal Council MESCOM namety Shivamogga, Dakshin Kennada and Udupi, The eforementionad ereas cavar either enfiraly or partially the anza of | financial yoar F 203334, ; =
| 10. Hosakots City Municipal Councll 11, Melamangala City Municipal Gouncll 12. Chanapatana City Municlpal Council 1. Shivamegga City Corparation 2. Mangaluru City Corporation 3. Uduspi City Municipal Council 4, Shivamagga Mahanagara Widean T :D{-Efﬁf_‘f;“ e fancil B-
4 13, Kanakapura City Municipal Councl 14, Ramanagara City Municipal Council 15. Sira City Municipal Council Padike 5. Ullal City Municipal Council _ _ E‘f-";ﬁ“m;m e ik :
F»_o  16.Chitradurga City Municipal Council 17. Chalizkera City Municipal Council 18. Hiriyur City Municipal Council TPCLwill serve more than 34, E00 [Thirty-Four Thousand Six Hundred) cansumers by e end of 3 years from grantof Licence. T it report or Py 202025, |-
S lT-':‘_,‘.L-,.ﬂm',en'n'a Hhaann 186, 500 O hundrid esghly 52 thousand frv hurdred) consumers by e end of Jymars froe grant of Licencs & Condact details of the nodal person from wham copy of applicafion may be obtained for inspection or purchase; Valuss Rs. 100,857,007 as-perﬁnmnial S
3 8. Conlectdetsils of thenodal person fram whom copy of application may be chiained for inspacionar purchase: il | Mameand Desgratonal Parsan Shei. Manish Datvake, Group Hisad - Nebwark Planning & Cansumer Enginaaring [Ciy) e o i ug s statomant for FY 200426, =
&3 [ ] Name and DesgriaionofPerson [ St Manish Dafiaks, Growp Head - Natwark lanning & Consumer Enginering (Cay) (i) | Aadress of the ofice from where 10 | The Tata Power Compary Litied, Distituson Divisian, Sevvapal Bapat Marg, Lower Parel, B e i ey v =
(i) | Address of the ofice from whara o | The Taka Power Compary Limited, Distrbuion Division, Senapali Bapal Mary, Lower Paral, obtaln copy of applicalion for | Mumbeal 490043, India, B, [Further desalls mclating st saiiabie] All the relevant gocuments can be = o
E f]l.‘.-t.ﬂln oy of 3|'.'||S|I|I:ﬂﬂ|:=1 for | Mumbsal 400 013, Indla inspeclian or purchass: | finarcial stabaments (with schedules) | obtained by serding an email =
a1 | Empaciionof puchéng: : = {ii)| Dessbed appliation documests along with GO (in English) fon paymant of Rs, 1500 in cash or by DOV Cheque dramn on [The Tata |of two yoars, [ists of credRors are | gajananirp@gmail.com -
n | ()| Defaled applicaton documants along with C0 {in Engish) fan paymint of RS, 1507 in cash or by DOV Chedqus drawn on [The Tata Powar Campary Limited] payable at Mumba). [mmeaiatie a1 UAL: =
= Powar Gompany Linvited] payable st Mumbai). - - : 9. |Eligibiky for ressiution apalicants Al the relevant doturments can be —
E . {iv]| Detailed appication documents (in English} jon payment of Ra. 100 urcler saction 25(2)( of the Code | obieined by sending an emed &t
2L 00] Detaladappl-ation o iherts (i ERgi] don papmenicl B 1004 1) | COof cetaled applcation cocument (in Englsh) (o payment of i, 501 __|smaiabloatUR  |gajenanip@gmail.com =
o | v} | COoldetaied application document (in English] (on payment of g 50); - 10 |Last date Tor receipt of expression | 10th June, 2026 .
= 10, Websiie addvess from whers the copy of application and other documents mentioned thesein may be downloaded free of cost 1a. :{fﬁgﬂgﬁm u’m;:r:ﬁﬂmmpr of application and other documents mentioned tharein may be downloaded free of cost: . .ﬂugt:wﬁawquwralmuf e ==l
4 Website: www Oy ! tapawer,com e : ; . T =
= AT — P 11, Tha Taka Powar fiy Lirealid hiseaby confirms and declangs (hat the Sapicant duly complies with (ke addtional ramants kid |praspective ressiution applicants =
o R el g Sttt ol bt i et i s ool et Soun ot 3t o kil lanicly eroe (sl Recugererts f o Credtwortinesa andCode | [ 2| Lt s for submisson of | 3688 Jne, 2076 :
: lectricty { Rag pital Adequacy, .
| down under Rule 3 of The Distribution of Electricly Licance [Additional Requirements of Gapital Adaquacy, Craditecrihinss and Code of Corvluct) Rudes, 2005 (amanded from time e} notfed by e Caniral Govemenen, TR has fled Lisence Apgication as detafed |abiaetions to provilonal st =
- of Conduct) Rules, 205 (amended from time tima) nodfied by $ea Ceniral Govemment. TPC has filed Licence Agplcation as detaled ook b e caiplieios o ilspartufmeapphmmﬁunlm Licance T Date of Festis of sl Tt of T Jore 3058 =
B o hereinabove and also enclosed allthe compliance decumends as part of the applization. nabove ncksed menks s : 3 prospective resalution applicarts =
€012, In nespanse bo the Public Notie published, evary person wha intends bo fie suggestions! objecions can submil e same in Englishor | | 12 In response Io the Public Nolica pubfshed. “"‘“'Y:“"““W'"%bhw'#ﬂmmﬁm“ﬁggﬂm'" English ar 14, Date of sue of kormation 1Bih Rune, 2026 =
3 Kannada language in witing to emsil ic- asst sacykero@gmeil.com. In case of dificlty in acoessing this teature, e concemed “ﬂmwmﬂe tn "“H:'B“&E'Egm' ia B N L 0 g_:’;{ﬁ' in accessing -ILE' the m MmO ekation matr = g
. slakeholder can contagt the KERD Office on Mobile Mo.: 8147 144 627 or on emall i asst secvkerc@gmall.com in betwasn 10:00 AM sl8 B Can comiac e Offica on - ar an amail id: ezst sacykerciDigmail.com in between land reguest for resolutian alars i =
B 1505:00PMonal heworking days. o 05:00 P an all thee warking days, g B N spactive resslution ap) =
{13, & Persan who has submitted his | her suggestian / cbiection thvough emal id mentioned above need not file any hard copy of its | [ 13 A Person who has submitted his | her suggestion | objection through emasl id mentioned above need not fle any hard copy of s 15, [Last date for submission of Eah hure, 3006 =
. submission. Persons wha do not have access to electranic media can fie their suppestion! chiection in  hard copy acddressed 1o The submission. Parsors wha da nat hava access bo electranic media can fie their suggestioni cbjection in a hard copy acdrassad f The | Fiestad lieen plars (90 ity perind i provided 1o complete :—"m
| Secretary, Karnataka Eleclicty Reguistory Comenission, Address: No 16C-1, Millers Road, Kaverappa Layoul, Vasanita Magar, Secretary, Kamatzka Elecyicity Reguistory Commission, Adcress: No 16C-1, Millers Roac, Kaverappa Layous, Vasantha Magar, the .ralnata'aeé:lﬂlz_::mﬁm?ﬁhQT which is =
E—: Bengalury Kamataka 550052 within thirty [30) days from the date of pubication of this notice, along with proof of servica an Mr. V. H. Bengaluru Kamaltaka 560052. wishin thity (30} days fom the date of publcation of this notice, along with proof af senvica on | _ _ Srling on ) z
J agle, Tats Pawer Company Limited [Te: (4122167172953 Emai: vidyadher waglaiitatapower com| end should carmy the full name. Mr. V. H, Wagle, Tata Power Company Urmited [Tel: (91-Z2}1-67172953 Emal, v e anxd should camy the mimiﬂufmﬁwl EpemeE— —o
1 postel address and E-mal address, ifany, of the sendar, Suggestions andior chiections received afier 5 PM on 237 June 2026 shall nct wﬁi ﬁﬁ"; Mi'g!ﬂ;:jnﬂEEmi aﬂe‘fs if amy, g;-ewﬂﬂ- Eﬁmﬁ?w; T:idm after 5 PM on 237 June 17 [Cictalls of Coroorata Bebiars | g e =
o becomzidersd. SugnestinredObjections fled through 2ny otharmaode shall netbs considerad, considerad. uggestorsl bjacions _ﬂ'mﬂ'l_ﬂnj' mal considerad. : %5 MEME LD AR AT OO SBAE AT 1 =
=+ | 14. TRC shali repy to each of the objectians ‘comments received within Sree days of the receipt of tha same but nat Ister then 27° June | | 14. TPC shal repiy fo each of the ctjectians comments received within thvee deys of the raceipt of the same but natkstar than 27 June m;!-;g““ *ff:’f“ = 'mwuﬂ: e £
A 2026forah e chjectionsioomments reoed S 23° June 2026, Sl 2026 for all e objectionsicomments received il 23” Jung 2026. Sdi- Rrmabution Professbenal Pla Amaiglnd =
- Vidyadhar Hari Wagle Vidyadhar Hari Wagle I+ 1 masttesr of Gajanan paper Mills Pvt. Ltd. =
£ Place: Mumbal g E‘Hf Hﬂﬂm Placs: Muri Chief - Regulstory Reg. Mo - IBEL1PA-DO4/1P-PODELG,2047-2018,/11073 - B
| Datec 257 May, 2026 ta Powar Company D 35" May, 2026 The Tats Power Company Limited —— i P
III|III|IIIIIIII|III|II||III|III|III| II|IIIIIII|IIIIIIIIIIII!IIIIIIIIIIIIIIIIII|-IIIIIII|IIIIIII-II |I|I|III|III|III|III|II'_IIIIIIIII|III|II |II||I'I|III|III|I"|IIIII'IIIIII|'|'|III||II|I I|III|-I|II||I"IIIIIIIII|III|II||'II|III|I-II| Il|IIII-IIIHIIII"I-IIII|'II|III|
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H By Reema Mewar
NAGPUR, May 25

FOR centuries, homes, temples,
and community halls in India
have echoed with the sounds of
families and loved ones sitting
down together and immersing
themselves in ‘bhajans’. Today,
that same soulful music has
found a new setting in the form

DIF 1ERENT|
STROKES

of bhajan clubbing or bhajan
jamming sessions, curated to
attractyoungeraudiences. These
sessions are emerging as a new
cultural format in the city, and
since their formal introduction
around August 2025, they have
gained ground rapidly, both in
terms of attendees and organis-
ers.

Lack of variety

in recreational
activities

FOR Mayur Motwani, a char-

Stress in

g aaeh ) How bhajan jamming is reshaping Ngp's evenings

tered accountant (CA) and co-
founder of one such group, the
idea was never to make money
or gain fame.

“Our primaryfocuswas always
to give Nagpurians this experi-
ence. In Nagpur, if you want to
go out with friends or just enjoy
an evening alone, there isn’t
much to do apart from going to
cafes or theatres. Jamming ses-
sionswereaunique waytobring
people together in a family-
friendly setting. We initially start-
ed with a few Bollywood songs
as well as bhajans, but because
thebhajanswere so popularwith
everyone, we switched to only
bhajanjamming,” he explained.

“These gathering were initial-
ly organised keeping the youth
in mind, but surprisingly, we get
people from all age groups who
participate enthusiastically.”

Bridge between
spirituality, a unique

social experience

“IF T had to describe this con-
cept simply, it would be ‘devo-
tion meets vibe,” said Mayur.
“We wanted to create a bridge

the Wild:

betweenspiritualityand aninter-
esting social experience. I have

observed thatalotofyoungpeo-  goosebumps.”
ple today do not regularly visit
temples or actively engage with  Choice of music

religious practices. These ses-
sions provide an alternative
‘entry point’ that retains devo-
tion, whichisessence of bhajans,
while making it more interest-
ing and relatable for the youth.”

Another organiser, Sneha
Umredkar, told The Hitavada,
“The atmosphere during these
bhajan clubbing sessionsis sur-
real. Everybody is completely
engrossed in the music. There is
somuchexcitementand togeth-
erness in the air; I have person-

allywitnessed so many sessions
as an organiser, but even I get

MUSIC selection plays a central
role in shaping this experience.
“We deliberately choose well-
known
everyone can join in the singing.
At the same time, we introduce
lesser-known bhajans that we
think the audience may enjoy.
This also lets the audience learn
new bhajans. Ultimately, the
mainfocusisparticipation from
theaudience,andwetrytoincul-
cate that as much as possible.”

Mayur added.

Safe atmosphere
for women

SNEHA said that a large portion
of the audience during sessions
is women. “This makes sense
too, as the environment is much
safer for women as compared to
traditional clubs. There is obvi-
ously no alcohol, and everyone
comes with their families, so

there is no scope of any sort of

harrassment towards women.”
She explained. “I see so many
girls coming with their friends,

sisters, or cousins, simplytohave

a good time without worrying

abouttheirsafety.Itisveryheart-

bhajans so that

New tiger study

flags buffer zone crisis in Tadoba

The findings are stark. Tigers living near tourism roads, heavy vehicle movement and areas of intense human interference
consistently recorded elevated stress levels. The effect was found to be particularly severe in Tadoba and Bandhavgarh,
prompting researchers to specifically recommend “strengthened management of buffer zones”

B Staff Reporter
NAGPUR, May 25

A LANDMARK nationwide tiger
study by Hyderabad-based CSIR-
Centre for Cellular and Molecular
Biology (CCMB) has raised a seri-
ous conservation warning for
Maharashtra’s Tadoba-Andhari
Tiger Reserve (TATR), identifying
its buffer zone as one of the coun-
try’s most disturbance-prone tiger
habitats where unchecked human
activity is driving up physiological
stress in big cats.

Published in the international
journal Animal Conservation, the
studytracked tiger stress and breed-
ing patterns across five major
reserves, including Tadoba and
Bandhavgarh, over two years.
Scientists analysed 610 genetical-
ly verified tiger scat samples col-
lected between 2020 and 2023 to
measure stress hormones and
reproductive indicators. The find-
ings are stark. Tigers living near
tourismroads, heavyvehicle move-
ment and areas of intense human
interference consistently record-
ed elevated stresslevels. The effect
wasfound tobe particularly severe
in Tadoba and Bandhavgarh,
prompting researchers to specifi-
cally recommend “strengthened
management of buffer zones”.

Buffer zones
under pressure

THE recommendation carries

Police arrest 2
for betting
on IPL match

NAGPUR, May 25

HUDKESHWAR Police raided a flat
inthe Gargotiareaand arrested two
persons allegedly involved in crick-
et betting during an IPL match.
The action was carried out on the
nightofMay21 after policereceived
information that betting was being
conducted on the IPL 2026 match
between Punjab Kings and Lucknow
Super Giants from a residence in
Dhananjay Housing Society.
During the raid, police allegedly
caught Sanjay Ratiram Barai (48) of
New Amar Nagar and Hemant
Manohar Barai (39) of Vakilpeth red-
handed while accepting bets
through mobile phones. Officers
seized eight mobile phones, anote-
book, a Honda Activa scooter and
an Aviator scooter, with the total
value of the seized property esti-
mated at Rs 1.48 lakh. Police said
the accused, during questioning,
revealed thename of anotheralleged
accomplice, Jagdish Khapekar of
Telephone Exchange Square. A case
has been registered under relevant
provisions of the Bharatiya Nyaya
Sanhita and the Maharashtra
Prevention of Gambling Act.

major implications for Vidarbha,
where Tadoba’s tourism-driven
economy has expanded rapidly
overthe pastdecade, bringingwith
itresorts, safaritraffic, village pres-
sure and growing commercial activ-
ityaround forest fringes. The study
found that, while buffer-zone tigers
appear somewhat habituated to
constant human presence, core-
area tigers showed sharp stress
spikes whenever tourism pressure
entered protected interiors.
Scientists warned that, the dis-
tinction between ‘safe core’ and
‘disturbed buffer’ is increasingly
collapsing. “Tigresses prefer breed-
ingin the quiet parts of the forests.
However, itis getting difficult to find
such suitable areas,” said Dr G
Umapathy, ChiefScientistat CCMB
and lead author of the study. “In
Tadoba and Corbett, the buffer
zones already have high tiger pop-

ulation. It is a cause of concern if
the core areas of the forests also
become stressful for the tigresses,”
he said.

Tigresses losing
low-disturbance
breeding space
in Tadoba

RESEARCHERS found that, female
tigers tended to choose compara-
tively less disturbed locations for
breeding. However, inTadoba, sev-
eral potential breeding areas
showed overlap with zones of
tourism and anthropogenic activ-
ity, indicating shrinking low-dis-
turbance spaces. The study not-
ed that, tigers in areas with high-
er tourist vehicle movement and

greater human activity, recorded
significantly higher faecal gluco-
corticoid metabolite levels, a key
stress biomarker.

In Tadoba specifically, stress lev-
els rose during tourism periods
and in areas with high anthro-
pogenic disturbance. Scientists
warned that, chronic stress can
affect not only breeding success,
but also cub development. “Not
only the reproductive success of
tigersislowerunder stress, further,
the young ones will grow up dif-
ferently in such conditions,” Dr
Umapathy added.

Tourism needs
regulation,
not rejection

THE researchers stopped short of
opposingtourism, acknowledging
its role in conservation funding
and rural livelihood. Instead, they
called for scientifically regulated
tourism management, including
tighter control of vehicle numbers,
shortersafari duration and stronger
protection of breeding habitats in
buffer regions.

For Tadoba, where tourism and
tiger conservation increasingly co-
exist in fragile balance, the study
delivers a direct message. Buffer
zones can no longer be treated as
peripheral landscapes. They have
become frontline tiger habitats,
demanding the same ecological
sensitivity as core forests.

HG refuses interim relief in Amravati
co-op bank chairman election dispute

B Staff Reporter
NAGPUR, May 25

THE Nagpur Bench of the Bombay
High Courthasdeclinedtohaltthe
election process for the post of
Chairman ofJijau Commercial co-
operative bank, Amravati, reject-
ingapleafiled by Avinash Ambadas
Kothalejustadaybefore the sched-
uled election.

Justice Nandesh S Deshpande
passed the orderwhile hearingWrit
Petition. Kothale, represented by
Advocate G R Sadar, told the court
thathehadbeen elected Chairman
on December 31, 2023, for a five-
year term ending on December 30,
2028.

He submitted that although he
tendered his resignation on April
2, 2026, he had clearly stated that
it would become effective only
from April 30, 2026.

According to the petitioner, he
later changed his mind and
withdrew the resignation on April
24,2026, beforeit could take effect.

On that basis, he argued thatno
vacancy had arisen and the
election announced for May 22
shouldbe cancelled oratleastkept

in abeyance.

The State, however, opposed the
plea. AGP K R Lule informed the
court that the bank’s Managing
Committee had already accepted

FROM THE COURT

o

the resignation on April 9, 2026.
He further pointed out that
Kothale’s request to withdraw the
resignation was subsequently
rejected on May 6, 2026.
Appearing for the bank,
Advocate KPMabhallealso opposed
the petition and raised objections
regarding its maintainability.
Herelied onthe Full Bench deci-
sion in Vassudev Madkaikar and
Others vs State of Goa and Others,

arguing that a writ petition seek-
ing directions against a co-opera-
tivebankwasnotmaintainable. He
also produced records showing
that Kothale had attended and
signed the meeting in which his
resignation was accepted.

After hearing all sides, includ-
ing Advocate P Chavhan for the
intervenor, the courtobserved that
the resignation had already been
accepted before the withdrawal
letter was submitted.

In such circumstances, the sub-
sequent withdrawal could not
undo the earlier decision, the court
noted.

Justice Deshpandealso observed
that election-related disputes
involving co-operative societies
are ordinarily required to be pur-
sued through an election petition

under Section 91 of the
Maharashtra Co-operative
Societies Act.

Holdingthatno exceptional case
for intervention had been made
out, the court refused to grant ad-
interim relief. Notices have been
issued to the respondents and the
matter is scheduled for further
hearing on June 12, 2026.

warming to know that we have
been able to create such a space
through our platform.”

What distinguishes these ses-
sionsis not areinvention of how
bhajans are sung, but a chance
inhowitis experienced. By relo-
cating a familiar practice into a
new social setting, the organis-
ers are creating a space where
devotion, music, and communi-
ty intersect, in the most whole-
some way possible.

Citizens form
human-chain
to save trees
on London

Street, Amrai

B Staff Reporter
NAGPUR, May 25

CITIZENS formed a long
human-chain between Plot
Numbers 3 and 4 of the pro-
posed London Street project
on the Khamla-Jaitala Road
andthe Sonegaon Amraiarea
demanding preservation of
more than 138 trees marked
for felling under the project
and61 treesinthe Amraiarea
on Sunday.

The participants stated
that they do not oppose
development but it should
not be done at the cost of
environmental destruction.
Theyexpressed concern that
Nagpur had moved far away
from its identity as a Green
City and was rapidly turning
into a concrete jungle which
iscausingrisein temperatures
every passingyear. They also
said, rapidly deteriorating
green cover has been mak-
ing life more difficult, espe-
cially during summer every
year.Theydemanded that the
authorities concerned should
focus on creating green gar-
dens and playgrounds
instead of excessive concrete-
based development. They
also urged that the remain-
ing green cover across the
city be protected at all costs.

CHANGE OF NAME

I, SHOBHA (Name recorded in
sanvice documents| wife of Amy
HNo. JC368430N Rank EX Hon
Sub Maj Name RAGHUMNATH
MARDOTIRAD YAWATHAR
ressdent of Vil Sindi, BFC. PO-
Sindi BK. Tehsik Achalpur,
Amravat - 444508 (Address) have
changsd my nams from SHOBHA
fo SHOBHA RAGHUMATHRAD
YAWATHAR My date of birth is
21-05-1861 vide Affidanil
dated 21-05-2026.

Public Notice

J it vl

RIVY, Saarhuion 5. hopresdiar
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Insta reel lands 2 youths
in police net for night
drone shoot in forest

B Staff Reporter
NAGPUR, May 25

A LATE-NIGHT drone flight
inside a protected forest has
landed two youths in legal
troublein Nagpur Rural area.
Police have registered sepa-
rate cases against the duo
afteraninvestigationrevealed
that they allegedly entered
wildlife habitats at night,
filmed videos using a drone
without permission, and dis-
turbed wild animals in the
Morghasand Chorbahulifor-
est areas.

Accordingtopolice,avideo
uploaded on the Instagram
account “@lifeinkamptee”
was verified and found to
have been shot in the
Morghas and Chorbahulifor-
estareas. During the inquiry,
policeidentified the accused
as Khalfan Jain Istiyaq Patel
(18) and Mohammed Aman
Danish Ayaz Ahmed (22),
both residents of Kamptee.

Investigators found thaton
May 12, the two accused
allegedly entered theforestat
night in a vehicle and used
powerful flashlight beams to
track the movement of wild
animals.

NAME CHANGE

| hitherto known as JANGILI
RAJESHWARI alias LAVANYA
SHIVKUMAR KDDELWAR Do
JANGILI RAJAIAH Wla
SHIVKUMAR KDDELWAR, Rlo
0-0, Kannepaili, Mahagaan,
Aheri, Gadchiroli, Maharashtra-
442705, have changed my name
and shall hereafter be known as
LAVANYA SHIVKUMAR
KODELWAR.

Police said, they attempt-
ed to chase and capture the
animalsandalsodroveathigh
speed through the forest
which disturbed wildlife and
posed a threat to their natu-
ral habitat.

Based on these findings,
Deolapar Police registered a
case against both accused
under Section 281 of the
Bharatiya Nyaya Sanhita
(BNS) along with Section 9 of
the Wildlife Protection Act,
1972.

In a separate incident,
police found that on May 15,
theaccusedallegedly carried
outdrone-basedvideo shoot-
ing in the Chorbahuli forest
area without obtaining per-
mission from the government
orthe concerned authorities.
The forest is known to be a
habitat for wild animals,
including tigers, bears and
leopards.

Asthedroneoperationwas
conducted without prior
approval and violated gov-
ernment regulations, anoth-
er case has been registered
against both accused under
Section 223 of the Bharatiya
Nyaya Sanhita. Furtherinves-
tigation is underway.

CHANGE OF NAM
JATE OF BIRTH
I, Mg 13EEEEEDA Ex Hav Aba Gokhale
of Brigade of Tha Guards and
preaantly residing o Laghuvatian
Codory, Hinganghat, Dist Wardha
(LG ) have chanpgod tho nama of my
spousa from ANNA PURNA to
ANNAPURMNA ABARAD GOKHALE
and date of beth Trom 1200171959 1o
06/ T8 wide Atlidavit sworn belore
1zt class Magistrate and Motary dated
260312026
[LH.Thumb Impression of
Deponant)
(Mo 138668694 Ex Hav Aba
Gokhale)
Place: Wardha
Db 26 May 2026

GCHANGE OF NAMI
“"BATE oF BinTH

I, RATTAN MALA (Name recorded
In service documents) wile of Army
M, 145141440 Rank HONY
MNB/SLIE Mame Bapurao Kohalks
reqidant of Mansha Cobony
Shaghon Make, Desl- Amraviat-
444604 (Addrass) have changed
my nama fram RATTAN MALA o
RATNAMALA BAPURAD
KOHALE DOB as recorded in
Discharga Book 15-02-1963,
Caorreal DOB Reguired 1o be
changea
01-07-19567 Vide Affdavit dated

15-06-2020

CHANGE OF NAME

I. Bambashio Nilkanth Deotals,
Rank-Ex MK, MNo-142Z51035N,
residing at Ward Mo, 1, Makoda,
Post-Cemant Magar, Ta & Dist-
Chandrapur - 442502,
Maharashira stale thal my date of
Irth bs 04/06/18448, | have changed
my nama from SAMBASHIO to
SAMBSHIO NILKANTH
DEOTALE for all fulure purposes,
vide affidavit dated 25/05/20206.
Bath namas balong Lo one and tha
S PErson

LIS A | MARAARETHA)

{ i s
[ Y

| Name of the corporate dabtor
mth&CWLLPNn.

2. | Address of the regiatersd office

. |URL ol website )

. | Destails: of place whene majority of
e asets are located

. | Instalied capacity of min

| products; services

. [Quantity snd vl of main
products,” sarvices sold in inst
finmncial yoar

.| Murmbar of amployees;’ wormen

Bl ]
Hoe (1] of regulstion 38 of B aotveney and Bankrupisy
y Besaltios Process for Corporste Fersens) Feg etioas, 201%)

PASE ARADEADT D)

| it UZADIOMHADOAPTCOG02ET

Plot mo, B-10,118& 12, MIDG snas,
Village Dasarikhed, Mallkapur, Dist.
Buldana, Maharastra, India, 443112

| Mt Al i
At the Factory & registersd office ot

Malkapur (Maharastra)

| Mot vailable angaged in manufacturing

of various kirds of

| Quantity: Kraft Pager-1876 tons & Colour

20 tons a5 per Tax audit raport for

FY 202324,

Valua: Rs. 11,88 44 2ET as per financial
sttement fior FY 202324,

Quantity: Kraft Paper- 183 tors as por
Tax audit report for FY 2024-25,

Valoe: Rs. 1,00,87 507 as par financial
statement for FY B04-25,

| Wil Bz par mformation provicded by

suspended management

3, | Furthar detaills Including last svallabio| All the relevant documents can ba

financial stetements: (with echedules)
of bwo yaars, lists of creditons are
| evallabie sLURL: ;
. | Eligibiiity for resclution epolicants
under section 25(2)%h} of the Code
| is evallEbie gt URL:
. | Lest date for recaipl of expression
. of Imberest
11 | Date of zsue of provisional list of
___ | proapective restiulion applicants
12 | Lasi dabe for suboission of
|otjectians to provisionsal ist
13 | Date of lssuwe of final list of
__| prospectha resciution applicahs
14, | Dabe of issus of information
| mamarandum, v luation matr
mnd reguest for resolution plans to
| prspective resolution applicants
18, | Last date for submissian of
resalution pling

18 | Process emall i to submit
| Expression of Intarest
17, | Datals of Corporate Dabtor's
registerad status a5 8 MSME

obiained by sending ar emall at
iLenm

| All tha ralevant docurnents can ba

obtainad by sending &n emall at
LR

| 10¢h Jire, 2026
| 118h June, 2026
| 3Bth June, 2026
| 17th June, 2026

| IS'l.h June, D008

| 28 June, 2026

(80 doys pariod is previded to comploe
the rainstated CIRFP by NCLT which Is
anding on 0S-07-2026)

| Eajananimdgmallcom

| Uidiyam Reg. no.
_LM-MH—D?—MM Ol /13 2021

Drate; 25,05,/ 2026
Placs: Ahmsndabad
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AFAvalid upbs 31./13,/2028
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